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(b) the amount so far disbursed and spent 
far the purpose out of those funds from the 
States?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHA- 
DILKAR): (a) and (b). The information 
is being Collected and will be laid on the 
Table of the Sabha.
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Sugarcane Factory Ahmed pur (West Bengal)

6372. SHRI SAROJ MUKHERJEE: Will 
the Minister of AGRICULTURE be pleased 
to state:

(a) whether the Central Government are 
aware that many parts of machinery of the 
sugarcanc factory of Ahmedpur in District 
of Birbhum (West Bengal) have been stolen;

(b) if so, what is the value of the machi­
nery parts stolen; and

(c) the total amount of money that is still 
due to the peasants who sold sugarcanc to 
the factory?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH): (a) to (c). The informa­
tion is being collected from the Government 
of West Bengal, and will be placed on the 
Table of the Sabha after it is received.

M/s Dastur and Company. Engineering 
Consultants

6373. SHRI SHASHI BHUSHAN: Will 
the Minister of STEEL AND MINES be 
pleased to state:

(a) the names of owners, partners together 
with their academic and other qualifications 
of M/s Dastur and Company, Engineering 
Consultants;

(b) the names of foreign collaborators of 
M/s Dastur and Company and the period 
for which the foreign collaboation was sought;

(c) the capital structure of M/s Dastur and 
Company, and since when this firm is regis­
tered; and

(d) whether all the contracts giveu by 
Government to this firm during the last 
three years were executed in time?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN): (a) Dastur 
and Co., is not a partnership concern; it is 
incorporated as a Private Limited Company. 
The names of the Directors of the Company 
and their academic and other qualifications, 
as furnished by the Company* are shown in 
the statement laid on the Table of the House. 
[Placed in library. See No. LT-766/71J.

(b> Messrs Dastur and Co., have rep o rt^  
that they do not have any foreign collabora­
tion.




